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(b) and (c). The matter is under 
consideration and a decision is likely 
to be taken soon. 
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LANGUAGE OF UNION TERRITORIFS 

6839. SHRI SHRI CHAND GO-
Y AL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the language of the Union Terr;-
tory of Chandigarh, according to 
the policy of Government, as followed 
in the various Union Territories, 
having no legislatures; and 

(b) the language which is actually 
being used in the Union Territory 
of Chandigarh? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN 
SHUKLA) : (a) and (b). The official 
language policy of the Union Govern-
ment as embodied in the Official 
Languages Act is applicable to all 
Union Territories which do not 
have legislatures of their own. At 
present the practice which was fol-
lowed in the erstwhile State of Punjab 
is being continued, namely that the 
business in the territory and with the 
Centre is transacted in English. In 
the peculiar circumstances of Chandi-
garh, as a practical arrangement it is 
not proposed to disturb the status 
quo. 

WELFARE SCHEME FOR GoVERNMENT 

EMPLOYEES 

6840. SHRI MANGALATHUMA-
DAM: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that requests 
have come from the various Govern-
ment Colonies in Delhi for improving 
the Welfare Schemes for the Govern-
ment Employees; and 

(b) the number of additional com-
munity centres proposed to be opened 
in Delhi for the above purpose? 




